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(d) whether he is aware that many
of these ex-soldiers belong to the
Scheduled Castes and other backward
classes and if so, whether this fact
hag been taken into consideration?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHRI SHIVRAJ V. PATIL): (a)
Service records of ex-personnel of
erstwhile Suket State Forces (ISF
Units) whose cases were represented,
were checked and only 4 of them
were found having 15 years and more
service,

(b) As per the Suket State Forces
Rules only gratuity on completion of
15 years ore more confirmed and fit
service, wag permissible. The then
State authority granted the above 4
persons only gratulty as admissible
under the rules and did not consider
their cases as special for grant of
pension.

(c) Distinguished service and deco-
ration earned by the peronnel ara not
considered ag special cases for grant
ol pension.

(d) Government have no precise
information in this regard. However,
the rules on pension/gratuity are uni-
formally applicable to al] irrespective
of the class/caste considerations.

and Ammunitiong Snatched by
Unidentifieg Youths from Jawang of
Manipur Rifles

8325, SHRI B. V. DESAI: Will the
Minister of HOME AFFAIRS be
pleased to state:

(a) whether 3 rifleg alongwith 150
rounds of ammunitions were snatched
by 5 unidentified youths from Jawans
of the Manipur Rifles;

(b) if so, whether army combed
the southern part of Imphal following
the incident; and

(e) if so, the outcome thereof and
the action taken in the matter?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) to (¢) According~to information
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received from Government of Mani-
pur, armed miscreants managed to
snatch away 3 rifles and some rounds
of ammunition from 8 Jawang of
Manipur Rifles at gun point on March
11, 1981. Security forces combed the
area, but the miscreants could not be
traced. A case was registered, and
investigation is in progress.

Allotment of Chassis to Scheduled
Castes People

8326. SHRI ARJUN SETHI: Will
the Minister of INDUSTRY be plea-
sed to state:

(a) whether Government have con-
sidered the question of giving priority
in the allotment of chassis of buses,
trucks, matador vans to Scheduled
Castes and Scheduled Tribes people
for the purpose of self employment;
and

(b) if so, the details regarding the
scheme of Govrenmeng in thig regard?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHR] CHARANJIT CHANANA): (a)
and (b) There is no control on the
sale and distribution of commercial
vehicles, However, Government have
advised the manufacturers to accord
priority; among others, to members of
Scheduled Castes and Scheduled Tri-
bes.

Overstaying of Pak and Bangladesh
National

8327. SHRI MADHAVRAQO SCIN-
DIA: Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) the number of Pakistanis and
Bangldadesh nationals who visited
India in 1980 with valid travel docu-~
ments, but continue to over-stay in
different States or at unknown places
in the country; and

(b) what steps are being taken to.
comb out and deport such foreign
nationals?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) Arrival and departure of Pakis-
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tanis and Bangladesh nationals iz a
continuous process. Therefore the
number of Pakistanis and Bangladesh
Nationals living in India vary from
day to day.

(b) Action is taken to send them
out of India whenever unauthorised
stay of Pakistanis and Bangladesh
Nationals is detected.

1llega; Entry of Bangladesh Nationals
in West Bengal

8328. SHRI HANNAN MOLLAH:
Will the Minister of HOME' AFFATIRS
be pleased to state:

(a) whethey it iz g fact that many
Bangladesh citizens came to West
Bengal with fake visas;

(b) whether the Government of
West Bengal approached the Central
Government several timeg to take
action against this; and

(¢) the action taken by the Cent-
ral Government in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) and (b). Yes, Sir.

A few cases of forged visa were
reported by the State Government
where they were asked to deport
them. In some cases we permitted
the State Government to allow them
to go back to Bangladesh by making
necessary leave India endorsements
on their passport and initiate action
to black list them.

(c) Necessary instructions have
beeen issued to the State Government
to indicate on the passport of the
Bangladesh National that he had en-
tered with a forged visa and such
persons should be taken in lots to
convenient border posts and handed
over to the Bangladesh authorities
with their passports. State Govern-
ment have also been advised to initiate
action to black list such Bangladesh
Nationalg and also alert the border
checkposts to be more vigilant.

Allocation for Dsvelopement of Tribal
Harlja, ang Backward Reseatch pns-
. tituteg in Karnataks ‘

8329. SHRI D, M. PUTTE GOWDA:
"‘SHRI H. N. NANJE GOWDA:

Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) the amount given by Central
Government to Karnataka State for
the development of Tribal, Harijan
and other backward research insti-
tutes in the State;

(b) whether there is any proposal
to allocate more funds for the deve-

lopment of the rescarch institutes;
and

(c) if so, how much and the details
in thig regard?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) to (c), No Central assistance has
been given by the Home Ministry to
Karnataka for the development of
Tribal, Harijan and other backward
research institutes, The State Govern-
ment hag not sent any proposal for
allocation of funds for the purpose.
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Grants tp Tribal and Harijan
Research Institutiong

CHINGWANG KON-

8331. SHRI
HOME

NAK: Will the Minister of
AFFAIRS be pleased to state:

(a) the amount of grants being gi-
ven by the Central Government for
various Tribal and Harijan Research
Institutions in the country;

(b) whether any evaluation had
been made of the research done 1In
these institutions; and
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(c) it so, the detaily thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHR] YOGENDRA MAKWANA):

(a) The Central assistance of the
Home Ministry for various Tribal Re-
search Institutes in the country
during 1980-81 has been of the order
of Rs. 45 lakhs. The provision for
1981-82 is Rs. 50 lakhs.

(b) and (c). A study Team consti-
tuted by the Planning Commission in
1969 made an appraisal of the work
done by the Institutes. The Ministry
of Home Affairs hold annual confe-
rence of Directors of Tribal Research
Institutes to review the work done by
them,

Punchase of Raw Film by U. P.
Government

8332. SHRT MOHAMMAD ASRAR
AHMAD: Will the Minister of
INDUSTRY be pleased to state:

(a) the total quantity of raw Film
purchased by U, P, Government, U. P.
Chalchitra Nigam from the Hindustan
Photo Film during the last five
calendar years; ard

(b) the purpose for which pur-
chases were made?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(Shri CHARANJIT CHANANA):
(a) The sale of raw films by Hindustan
Photo Films Manufacturing Co. Ltd
(HPF) directly to the consumers
started from October, 1977 as prior 1o
that HPF were selling their products
to the distributors. The total quan-
tity of raw films purchased by the
Education Expansion Officer, Allaha-
bad and U.P. Chalchitra Nigam,
Lucknow from HPF during the period
from 1-10-1977 to 31-12-1980 iz indi-
cated in the statement annexed.

(b) According to the information
given by HPF, Education Expansion
Officer, Allahabad and U.P. Chalchitra
Nigam, Lucknow, purchase the films
for use in their programme.





